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• .DrI.akiu Water for BuDdelkhand Re-
don of U.P. 

8926. SHRI RAM NATH Dl:'"BEY: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government are aware 
~of the acute scarcity of drinking water 
in a large number of villages in the 
Bundelkhand region of uttar Pradesh, 
particularly during the ensuing sum-
mer season; 

(b) if so, what steps are being taken 
by Government to meet the demand of 
the people for drinking water; and 

(c) the amount earmarket to solve 
the problem urgently? 

THE MINISTER OF PARLIAMEN r-
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH) (a) : Yes, Sir. 

(b) The State Govt./ has reported 
that 1237 problem villages have been 
covered with drinking water supply up 
to 31-3-1980. According to the propo-
sals of the State Govt. another 139 vil-
lages would be covered with water 
SUpply during 1980-81, and yet another 
180 v1l1ages durin, 1981-82. 

(c) The State Covernment proposes 
to spend RS. 276 lakhs during 1981-82 
on Rural Water Supply Schemes. 

Dr. S. It. Sell's Committee on Cost of 
Cultivation EllUmates 

8927. SHRI BALASAHEB VIKHE 
PATIL: Will the Minster of AGRICUL-
TURE be pleased to state: 

(a) the recommendations of Dr. S. R. 
Sen's Committee on cost of cultivatirm 
estimates; 

(b) whether Government have ex-
amined their implications; and 

(c) if so, the action taken or pro-
posed to be taken by Government 
thereon? 

THE MINISTER OF STATE IN rUE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSRUCTION (SHRI 
R. V SWAMINATHAN): (a) The re-
commendations made by the Special 
Expert Committee on Cost of Prociuc-
tion Estimates (Dr. S. R. Sen's Com-
mittee) are given in the Annexure. 

(b) 'Snd (c). On some of the recom-
mendations of the Committee, action 
has been initiated, while other recom-
mendations are under consideration of 
the Government. 

Rec:olDIDendatiOJlB of the Special Expert 
CollUDittee on Cost Dl Production Esti-

mates 

Desip of study 

1. Keeping the limitations of the ex-
isting soheme in view, a modified 
sampling design has been recom-
mended. 

2. The new series of studies may be 
undertaken statewise, as at present. 
The basis of sampling will now be a 
cro~ompiex so that ,the sample is le-
presentative of a group of crops rather 
than a single crop. 

3. There will be no Increase in sam-
ple size. 

4. The same villages/clusters will i;,f' 
kept under survey fo..r a period of three 
years. 
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, 5. In cases when some minor/local-
ised crops or varieties of crops raised 
in small areas do not find adequate 
representation in the sample it will 
bE' necessary to suppiement the existin~ 
sample. 

AUlllllements for Pl'ocesbI!'JanaJysls 
-of data 

6. The processing of basic data lot' 
generating cost estimates will be thl' 
responsibility of tl'le Directorate of 
Economics sand Statistics whereas the 
implementing agencies and other res-
-earch organisations may undertake st-
udies on farm business and input-out-
put analysis based on the data colle~-
1ed in the scheme. 

7. All the data received by the Dir-
-ectorate will be transferred on magnetic 
tapes. Cost estimates will be derived 
as per scheme at Appendix III. index 
numbers will be computed as per 
scheme at Section VII and the results 
will be -communicated to the Agricul-
tural Prices Commission. Simultan-
-eously, thf' Directorate should publish 
a report giving the,summary tables and 
mail copies of ~ same to all imple-
mE-nting age~les. The implementing 
agencies wiil also be supplied with a 
copy of the ('omputer listing as is done 
presently. 

8. The implementing agency will un-
dertake the input-output analysis in 
depth and bring out annual reports 
'giving an agreed minimum analysis. 

9. All the data on tapes shall be av-
ailable to :my research workers or 
l'esearch institution for further 
research. 

10. The work may be assigned to an 
autonomous all-India Institute (like 
the Central Agricultural Economic Res-
earch Institute under consideration in 
the I.C.A.R.) with this scheme as the 
nucleus, it the suggested arrangements 
no not bring about the de!lired imp· 
rovements. 

11. Annual workshops consisting of 
()ftlcers-in-charges of the scheme, the 
omcers of the Directorate of Economic 

and Statistics and Agricultural Prices 
Commission should be held regularly. 

Cost concepts. 

12. The hired human labour-attac-
hed or casual-be charged at the actu-
al paid-out cost. 

13. The cost of family labour may 
continue to he imputed at Ule wage rate 
of the attached farm labour whenever 
sufficient and reliable data for the lat-
ter are available. In other cases, cost 
of family labour may be 
imputed on the basis of the wage rate 
for casual labour obtaining during the 
period of operation. Whenever family 
labour does any skilled job like a trac-
tor driver, the ruling wages of the lat-
ter may be taken into account but only 
for the hours or days for which suctl 
skilled work is undertaken. 

14. A weighted average interest rate 
from various sources, institutional and 
non-institutional obtained from the sur-
vey data itself may be used for wor-
king out interest on owned fixed cap-
ital. The weighting diagram should be 
based on source-wise loans taken by 
the sample cultivators. The weighting 
diagram may be revised every five 
years or so. 

15. A similar exercise may be under-
taken to compute the interest on work-
ing capital by taking a weighted aver-
ge rate based on the short term ~ans 
taken by the sample farmers. 

16. Regarding the period for which 
the interest on. working capital should 
be charged, a weighted average period, 
taking value of inputs used during 
different months as weights, be com-
puted from the survey data for such 
crop separately and interest be charged 
accordingly. 

17. The rent on owned land should 
be computed on the basis of market 
rents. In cases where renting is not 
very common, data on actual rents paid 
by other cultivators in the sample vil· 
lage/cluster may be used and, if neces-
sary, the schedules may be suitably 
modified to collect this intGrmatton. 
In cases where this is not adequate, a 
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five year averaee of the actual rents 
may be taken for this purpose. 

18. The actual time spent on manag· 
erial fUDction may be evaluated at 
family lnbour rates. If actual expeu-
HS incw red are added, it will approxi-
mate total expenses OD manaaena! fun-
ction. A factor K, as a ratio of such 
managerial expenses' to Cost Al may 
be WIed as a proxy fOr allocating the 
total m.a.nagerial expenses between 
enterprises. 

19. No allowance may be added to 
the total cost on account of risk and 
uncertainly as these are sUPPOsed to 

. be covered by profit. 

20. All joint costs may be allocated 
on the basis of use, where it is not pos-
ible to determine the use-time, th~ Cllfot 
may be ali.ocated on the basis of value 
of gross produce. 

21. Rents should be allocated in 
proportion to the value of gross output 
of each crop to the value of the total 
gross output of all the crops raised, 
where these are not specified for each 
crop separately. 

22. In case of mixed crops, while 
-the indentiftable direct costs should be 
charged to the concerned crop, the 
joint costs may be apportioned bet-
ween them on the basis of the propor-
tionate contribution to the aggregate 
value or gross output made by each of 
the mixed crops. 

23. The proportionate method of dll-
ocation of costs between the main oro-
duct and by product be followed. 

24. Transport and marketing charl{u 
form part of distrioutlon costs and OI)t 
of cost of production. 

25. It may be useful to estimate f~ 
analytical purpose alternative costs, 
after subjecting the actuals to such. 
statutory limits regarding wages, rent 
and interest as may be in fOl"ce. 

26. The following clasliftcatlon of 
colts be adoptec1 

Cott II I An actual expenIeI in cash and 
kind iac:urred tn productiOn by 
OWDei" opoator, 

Colt All Coat AI + It~!!.t.paid for leased-in-
land. 

COIl 01 Coft Al +intereat on value. of 
awned capital assets (exdud ng. 
land). 

Colt BII Coat B I + rental value (,of (,owned' 
land (net of the Ilild revenue) and 
rent paidCor lcued in land, 

, Coat CI Coat BI + imputed value of :amily 
I about. 

ColtCIl COItBa+imputed value offam1ly 
labour. 

27. The ratio of 10:1 between the-
sample farmers and fte1dmen is reason-
able. However, in areas where !be· 
terrain is difficult, distances are IGng 
and communication and transport DOor. 
appropriate adjustments may be made. 

28. The Committee recommends a 
holding cluster approach. A village 
will be selected in the manner 
the nucleus village is being selected at 
present. A second or a third village 
may be added only if' the total number 
of holdings in that village is less than 
200. 

29. A bicycle may be provided to t,he 
fieldmen or an appropiriate cycle a11r.-
wance be ranted in all cases where the 
coverage is spread over more than one 
village. 

30. There should be one field supet- • 
visor for every five fie1dmen. 

31. 'there should be one computer 
for every fifty sample farmers. 

32. The analytical unit at the ceatre 
may be adequately strenatbened to (!Ope 
with the enlarged coverage expedit.-
iously. 

33. The concur1ence of -the ,S1!ate 
Govent"\eDt need Dot be 80uabt wIille-
flDalWn. toft ~. 
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AdvlUMle elttimates of ~ 
34. Tb.e Commj,ttee recommends the 

;geperaij,on of advance estimates 'Jf 
costs. 

35. Attempt can be made to generate 
absolute cost estimates On the basis of 
current data. 

36. For constructing the index num-
bers, a three year based period, appro-
priately chosen, will be better than a 
:single year based period. This period 
may be uniform for all the crops. 

37. Tt).e three year period, 1975-76 to 
]9'17-78, may be taken as the base per-
iod. This may be revised every five 
years or so in the light of changing 
technology and changing economic 
structure. 

38. For the present, it should be 
~!DOUih to prepare index numbers Lor 
the prinCipal crops for which there is 
currently a felt need. 

39. In view of the difficulties in 
using the absolute cost E:stimates as 
a guide for price fbcation. annual, 
State-wise and all-India index num-
bers of Cost At and Cost C2 may be 
prepared. The former may b~ re-
placE:d by the later as and when 
available. 

40. The index number of Cost At 
may be applied to the average har-
vest price for the base year of the 
relevant crOP for computing' "extra-
polated prices" at the first instance. 
This may be replaced by "extrapo-
lated prices" based on index number 
()f Cost C2. when available. 

41. ThE: following index numbers 
may also be constructed. 

(1) Index number of physical .:;(uan_ 
tities of inputs used. 

(2) Index number of physical.quan-
tities of output. 

(3) Index number of prices paid 
for materials and labour used. 

(4) Index numbE:r of prices receiv-
ed. 

(5) Index cumber of gross value 
4)f output. 

(6) Index nUJll~ of Cost Al and 
Cost C2 (advance and final estimates). 

(7) Inaex number Of farm business 
income. 

42. The indE:x number series may 
be published regularly. 

Covera,e 

43. There should not be any fUl-
ther extension of territorial coverage 
of thE: scheme for the present. 

Parity index 

44. It is desirable to construct parity 
index of prices paid and prices recei-
ceived by the farmers. The index 
should be l,lSE:d to keep an overall 
watch on the income terms of trade 
between the agricultural 1md indus-
trial sectors. 

45. To begin with, the parity index 
may be based on the index of prices 
received and the index of prices paid 
for production inputs. 

46. The index of Cost Al c:;hould 
provide a reasonable proxy for the 
basic purpOSe for which the parity 
index has to be kept in view. 

47. The Committee does not favour 
any mechanical application of parity 
formula for price fixation. ... 
Procluetioll COIIt estimates and adml .. 

nistered prices 

48. The Committee does not favour 
any automatic or mechanical use of 
the cost data in the tixation of prices. 

49. The procurement priCE: may be 
fixed aro\.lnd the "extrapolated price". 

50. The support price may be nor-
mally fixed at a level somewhat be-
low, say, the three year moving ave-
rage of the "extrapolated price". 

51. A maximum price. if necessary, 
may be fixed at a similar level, higher 
than the "extrapolated price". 




